
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
Appeal No. 75 of 2021 (SZ) 

 
IN THE MATTER OF: 
 
Shoukkath Ali, 
Charali House North Paloor, Pulamanthole P.O. 
Malappuram District, Kerala 679323. 

«$33(//$17� 
v. 

 
State Environment Impact Assessment Authority, Kerala 
Through its Chairman 
KSRTC Bus Terminal Complex 
4th Floor, Thampanoor, 
Thiruvananthapuram ± 695001 & Others 

«RESPONDENTS 
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Dated at Chennai on this 15th day of January 2022 

 

  

 

 

VIDYALAKSHMI VIPIN 

Standing Counsel for SEIAA, Kerala and KSBB 
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